IN THE CENTRAL AD
J 1

| AT HYDER MBAD

Betusen :

G.Laxmaiah Chary
a5
And

1. The Chief Gensrjal Manager,
Telecommunicatibns, AP Circle,
Dept. of Telecommunications,
Govt., of India, Hyderabad.

The District Tslecom Engineer,
Karimnagar District,

Dept, of Telecgmmunic ations,
Govt. of India,

Karimnagar (AP) - 505 Q001.

The Sub-Divisional Officer,
Telecom, Karimnager Sup-Division,
Dept, of elecommunicetions,
Karimnagar (AP} =--505 001.

Counsel for the Abplicant : Shri

Counsgel for the Regpondants :

CORAM:

THE HON'BLE SHRI A.V.HARIDASAN @

THE HON'BLE SHRI HLRAJENDRA PRASAD

(Order

MINISTRATIVE TRIBUNAL

: HYDERABAD BENCH

see App licant

«s« Respondénts

]
2

P.Naveen Rao

Shri K.Ramulu, Addl.CGSC

UICE-CHAIRMAN (ERNAKULAM BENCH) |

MEMEER (A) . ;

per Hon'ble Shri A.V.Haridasan, Vice-Chairman).

2.



€

- 2 -

S |

._(Drder per Hon'ble Shri A.V.Haridasan, Uice-chai;man).
* » »*

Heard Sri Pﬁaniréj for Sri P.Naveen Rao, counsal for the appli-
cant and Ms.Shyama for Sri K.Ramulu, standing counsel for the raspon-’

dents,

2., Lsarned counsel| for tha applicant states that the applicant
is no more interested in prosecuting the matter and the applica-~
tion may be dismissed as withdraun. Hence the application is

dismissed as withdrawn lgaving the partiss to bear their oun costs.
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Member (A) Vice-Chairman (Ernakulam Banch)
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